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Shrimati Rena Chakravartty: May
I know what was the total amount 
spent on the setting up o f industries 
m thib Nilokhcri township and how 
many refugees were abV to earn for 
even a short period o f time7

Shri Mehr Chand Khanna: The
total expenditure on this township 
was a little over Rs 1 crore 
Polytechnic* cost us about Rs 25 
lakhs, school* about Rs 3 lakhs, 
hospital. Rs 3 lakhs, general adminis
tration, about Rs 48,000, and the mam 
township scheme cost us about Rs 77 
lakhs

Shrimati Rena Chakravartty: Only 
Rs. 25 lakhs for the polytechnics was 
the amount spent for setting up of 
industries. Is it?

Shri Mehr Chand Khanna: Indus
tries, training, polytechnic and all 
these things were combined in the 
initial stages. But, if  the hon. lady 
Member wants information on any 
specific point, and either gives notice 
or writes to me, I shall be glad to 
supply the information.

Koliar Huh w e
*9M. Shrt R. Narayanasamy: W ill

tbe Minister o f Planning be pleased
to state:

(a) whether Government have 
received the Scheme pertaining to the 
utilisation o f the waters of Koliar 
River from  the Government o f Madras 
for inclusion in the Second Five Year 
Plan; and

(b ) if so, the decision taken there
on?

The Parliamentary Secretary to the 
Minister of Labour and Employment 
and Planning (Shri L. N. Mishra): (a)
No, Sir.

(b ) Does not arise.
Shri R. Narayanasamy: What are

the conclusions o f the conference o f 
the State Ministers o f Kerala and 
Madras concerning the utilisation at
the waters of the rivers in Kerala?

Shri L. N. Mishra: To our know
ledge no such conference has been 
held recently May I know to which 
conference the hon Member is refer
ring’

Sbri R. Narayanasamy: If it is not
included 1  would request it may be 
included in the Third Five Year Plan.

Mr. Depaty-Speaker: The hon.
Member may be a little louder

The Deputy Minister of Planning 
(Shrt S. N. Mishra): 1 would like to 
clarify a certain amount o f confusion 
m this respect Probably, the hon. 
Member means the river Kallar and 
not Koliar as it is given in the ques
tion. It was somewhat difficult for us 
to locate this river So far as this 
river is concerned, in fact, the State 
Government o f Madras had been con
templating to utilise the waters but the 
utilisation of waters of Kallar alone 
would not be an economic proposition. 
For this purpose they would require 
to utilise the waters o f  Periyar also 
which falls in the State o f  Kerala, for 
which it seems the permission o f the 
State Government o f Kerala has been 
lacking.
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Shri K. B am u tlM a Chettlv: What 

■taps are Government taking tor the 
utilisation of waters that fall waste in 
the Arabian Sea?

Mr. Depnty-Speaker: That is a great 
Jump from  one place to another.

Shri C. R. Pattabhl Raman: W ill the 
Government o f India evolve an all- 
India policy with regard to the rivers 
like Kallar and Penyar?

Shri S. N. Mishra: In fact, the Zonal 
Council has been seized o f such pro
blems and if there is some result out 
at their deliberations, it would cer
tainly be helpful.

Shri N. R. Munlsamy: May I know 
whether in the recent Zonal Council 
meeting the Chief Ministers of Madras 
and o f  Kerala have jointly proposed a 
certain scheme for utilisation of this 
particular river instead o f allowing 
the waters to waste?

Shri S. N. Mishra: To my knowledge 
this scheme was not taken up specifl- 

'  cally in the Zonal Council. But some 
similar schemes and similar problems 
were, o f course, taken up; and, there
fore, I replied to the previous supple
mentary question that it there is some 
result out o f it that w ill be consider
ed.

International Atomic Energy Agency

•B5€- Shri KasUwal: W ill the Prime 
Minister be pleased to state whether 
after the creation o f the International 
A tom ic Energy Agency any countries 
have offered to deposit ‘special fission
able material’ with the Agency?

The Deputy Minister of External 
Affairs (ShrtmaU Lakihmt Menon):
Yes. The Union o f Soviet Socialist 
Republics, the United Kingdom and 
the United States o f America have 
agreed to place at the disposal of the 
Agency 50, 20 and 5,000 kilograms 
respectively o f Uranium 235. In addi
tion, the United States of America has 
offered to make available a further 
amount o f nuclear material that will 
equal in quantity the total o f all 
amounts o f  such materials made simi

larly available by nil other Members 
of the Agency up to July 1, 1900.

WRITTEN ANSWERS TO QUES
TIONS

Non-Nationalisation of Industries

*937. Shri Nagl Reddy: W ill the 
Minister of Commerce and Industry
be pleased to state:

(a) whether Government has decid
ed on the question o f non-nationalisa
tion of industries during the com ing 
five years; and

(b ) if so, when the decision has 
been taken?

The Minister o f Industry (Shri 
Manabhai Shah): (a) and (b ). The 
Government's Industrial Policy is set 
out in the Industrial Policy Resolu
tion of the 30th April 1956.

Indian Pepper

•M l. Shri V. P. Nayar: Will the 
Minister o f Commerce and Industry
be pleased to state:

(a) whether it is a fact that conti
nental consumers of Indian pepper do 
not require pepper of the high quality 
sent from  India; and

(b ) if so, the steps taken, if any, by 
Government to iind out new markets 
o f high quality Indian pepper?

The Minister of Commerce (Shri 
Kanungo): (a) and (b ). Although
there is a known preference for com 
paratively cheaper varieties the ex
port o f  pepper to some o f the con
tinental countries has increased re* 
cently. The Export Promotion Council 
is endeavouring to promote exports 
and the State Trading Corporation are 
making efforts to introduce Indian 
pepper into new markets.
Export of Finished Iron and Steel 

Articles

•M0. Pandit D. N. Tiwary: W ill the 
Minister o f Commerce and IMtaortr f
be pleased to state:

(a) whether there has been any 
increase in the export of finished iron




